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Irom
The Deputy Commissioner,
Mandi District Mandi HP.
[0
The Consultant Judicial-NGT(P.B)
National Green Tribunal

Copernicus Marg New Delhi-11001

Dated Mandi the , January 2020

Subject:-  Order passed in OA No. 739/2019

Sir,

Kindly refer to your office email dated 30.10.2019 on the
subject cited above.
In this regard, it is submitted that the status report as desired is

enclosed herewith for your kind information & necessary action please.

Encls. As above Yours faithfully,

Addl. i;istrict Magistrate,

Mandi, District Mandi HP



Subject:- Status report regarding order dated 20-09-2019 passed in
OA No. 739/2019 Lama Sushil Dewa v/s State of Himachal
Pradesh.

With regard to the petition filed by Lama Sushil Dewa in OA
No. 739/2019, it is submitted that the contents of the petition and concerns of
the petitioner were enquired into through SDO (C) Balh.

As per the report received by SDO (C) Balh (enclosed as
Annesure-1), it is submitted that surroundings of the lake are thoroughly
cleaned everyday by Nagar Panchayat, Rewalsar. It is further submitted that
drains have been constructed around the lake to prevent waste from entering
the lake and these drains are also cleaned regularly by Nagar Panchayat
Rewalsar.

It is further submitted that hotels and houses/residential
accommodation in Rewalsar have their own septic tanks. Howevér, a new
sewerage network scheme worth Rs 1.5 crore has been sanctioned for the
town and is currently being constructed by I[&PH department. In addition,
the septic tank of main Budhist temple, managed by “Mahabudhi
Niyangmapa Society Rewalsar’’ in ward No. 5 is quite far from the lake.

The Nagar Panchayat Rewalsar and local administration are

making best efforts to keep Rewalsar Lake and its premises clean.

Additional District Magistrate
Mand, District Mandi (H.P.)
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